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1 2 3 4 5

18.  Punjab 9.69 9.46 4.04
19.  Rajasthan 28.78 10.15 11.10
20.  Tamil Nadu 64.19 62.72 23.61
21.  Uttarakhand 5.65 4.86 322
22.  Uttar Pradesh (East) 127.48 106.57 53.51
23.  Uttar Pradesh (West) 1471 20.38 12.83
24, West Bengal 6.79 3.85 216
25. Kolkata 5.26 4.58 1.54
26.  Chennai 28.19 21.93 9.93
27.  Southern Telecom Project 11433 76.87 17.65
28. Eastern Telecom Project 19.04 14.69 9.84
29.  Northern Telecom Project 161.33 158.58 97.99
30. Western Telecom Project 207.14 201.57 4998
31. North East Task Force 46.83 4412 56.40

Base price for auction of spectrums

12232, SHRI SHIVANAND TIWARI: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a)  whether it is a fact that the base price for auctioning of spectrums has
been fixed by Government;

(by if so, the price thereof,
(¢) the basis for fixing this price; and

(dy the estimated additional increase in Government revenue in the current
year by this decision of Government?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI MILIND DEORA): (a) Yes, Sir

(by and {c) Government has decided the reserve price for 1800 MHz band at
Rs. 14,000 cores for 5 MHz Pan India and Reserve Price for 800 MHz band at
1.3 times that of 1800 MHz considering the following aspects—
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. The recommendations of the TRAI in the matter;

. The difficulties that have been expressed by the banks/Financial Institutions
(FIs) in advancing large quantum of funds to the sector at one go;

. The fact that the reserve price is only the floor price, and that the final
applicable one time charges for spectrum will be discovered through auction;

. The desirability of keeping the reserve price at a level so as to encourage
the participation of more players in the auction;

. The fact that the total Government revenues from auction will depend
both on the one time charges for the spectrum and the Spectrum Usage
Charge (SUC);

(dy The estimated additional increase in Government revenue in the current
year for the above decision may be known after completion of the auction process.

Opening of new cold storages

12233, SHRI DHIRAJ PRASAD SAHU: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to state:

(a)  the number of cold storages operating in the country as in July, 2012;
(by the process prescribed for the use of cold storages by farmers;

(¢) the number of applications received for opening new cold storages till
date;

(dy  whether applications for opening new cold storages have also been received
from Jharkhand; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI CHARAN DAS MAHANT): (a) As per Department of
Agriculture and Co-operation under the Ministry of Agriculture a total number of
6359 cold storages were there till 31.03.2012 in the country.

(by  Operation of the cold storages is a State subject and regulated by the
State Govermnments.

(c¢) to (e) During the current year, till 03.08.2012, Department of Agriculture
and Co-operation has received 32 cold storage project proposals from various States
including one project from District Hajaribagh, Tharkhand for a cold storage capacity
of 4775 MT. Out of these, 23 cold storage projects have been sanctioned assistance
excluding the project received from Jharkhand.
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